
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

sOUTHERN ZONE, CHENNAI

IN 

Original Application No. 41 of 2020 

Tribunal on its own motion Suo Motu 
Bascd on the Ncws Itcm in the Times of India,
Chennai Edition datcd 17.02.2020,

"Choking Watcrways".

And 

The District Collector
Chennai District Ors. 

..Respondcnt(s) 

STATUS REPORT FILED BY GREATER CHENNAIcORPORATION 

IN O.A. No. 41 OF 2020 

1, S.P.Balasubramanian son of Mr.Subbiah, Hindu, aged about 

58 ycars, Supcrintcnding Engincer, Grcatcr Chennai Corporation, 

having officc at Ripon Buildings, Chennai 600 003, do hercby 

solemnly affirm and sincercly statc as follows: 

2. I am thc Supcrintending Enginccr, Slorm Watcr Drain 

Dcpartmcnt, Grcatcr Chennai Corporation and filing this report on 

behalf of the Commissioncr, Grcatcr Chennai Corporation and hencc I 

am well acquaintcd with the facts and circumstances of the casc. 

Superinténding Ehgineer
Storm Water Drain Department 
Greater Chennai Corporation 



3. I respcctfully submit that an act has becn enacted for 
diverting increasing the fine amount to the offcnders letting the 
scwage into thc storm water drain. Accordingly the rcspective 
oncs I to 15 are taking action for imposing of fine and plugging
of the illegal sewer connection along with CMWSSB.

4. I respectfully submit that the Grcatcr Chennai
Corporation along with CMWSBB is carrying out regular 
inspection for plugging of illegal scwer connection and imposing 
fine to the offendcrs letting into the Storm Water Drain. 

5 respectfully submit that under the CRRT project,
CMWSSB is taking nccessary action for plugging of the illegal
scwage corrcction let into Adyar river and for thc construction of 
interceptors and modular STP. 

6. In thc above said circumstanccs it is thercfore prayed that 
this Hon'ble Court may be plcascd to accept this report and to 

pass suitablc ordcrs as this Hon'ble Court may dccm fit and 
proper in thc facts and circumstanccs of thc casc and thus 
render justicec.

Supesintending Engineer 
Storm Water Drain Department 
Greater Chennai Corporation



Superintéinding Engineer 
Storm Water Drain Department 
Greater Chennai Corporation 

Bcforc Me Solcmnly atfirm that Chcnnai

E-n. 21u/4
19, Ar. Las lol 
1 Caus, c-o4. 

On this the day 29nd of March 2022 

And signed his namc in my prcscncc Advocatc::Chennai 



NATIONAL GREEN TRIBUNAL

CHENNAI :: (SOUTHERN ZONE) 

O. A. No. 41 of 2020 

STATUS REPORT 

M/s. P.T. Ramadevi

Enroll No.1732/2000 
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